
THE GAUHATI H IGH OURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARU NACHAL PRADESH)

No.HC.VU-87/ 2013(Pt.)/6053/A

Smti Jayashree Bora,

Joint Registrar (Vigilance),

Gauhati High Coutt,

Guwahati.

From

To,

Sub:

Ref:-

Sir,

Shri Pranjal Das,

District & Sessions Judge,

lorhat.

Casual leave.

Letter No. JJN7llU2024 dated 23.07.2024.

Dated Guwahati the )uly,2024.
A

%

Withreferencetoyourletteronthesubjectcitedabove,Iamdirectedtoinform
you that your prayer for casual teave on 2g'O7 '2024, has been granted' The next senior

most Judicial officer available at the station would remain in charge of your court and office,

during your absence'

Yours faithfullY,

sd/,-
JT. REGISTRARruIGII.ANCE)

Memo No.HG.vII-87/2013(Pt.)/6054/A' dated 2b' O 7' L 
" 

?-?

Copy to :

],I . The Project Manager, Gauhati High Court.
JT. REGISTRARryIGII.ANCE)


